No MBD/GA Division/FESAL 2020
Mirdatry of Health and Family Wellure
Food Safety and Standards Authority of India
(General Adminiatration Division)

TR NR I R T

A Bhiavan, Kotls Bond,
iew Drethi 114 G652

Dated, the 277 Mageh, 1030
ORDIK

Sub:- Functioning of essential services in FSSAT in view of preventive measures to contain
the spread of COVID-19,

- In pursuant of Department of Personnel and Training's OMs No, 1101 3/9/2014-Es € At
dated 22.03.2020 & DO No. 11013/9/2014-Estt (A-I11) dated 26,03.2020 whergin some of the

~ offices i.e. Pay & Accounts Offices, Financial Advisers have been exempted from the lockdows,

- the undersigned is directed to say that the following drivers are required to render their services

~in FSSAI-HQ to pick and drop of the officers/officials posted in Finance and Acconrts Division, |

~ Pay & Accounts Division, Senior officer from their residence to office so that gssential services

- of this office will not hamper and the same operate smoothly:-

S. No. Name of Officer/Official |  Adhar Card No,
Sols . I Sh; Sandeep. e 413093139133
12 Sh. Sanjay Bajaj el i SO ISERIOEe S ]
3. | Sh.BaljorSingh Parthar | 561284467059
A4 Sh. B. K. Singh Bhadhouria 2448 8000 5554

| 'The'-s.faff/drivers should carry a copy of this print-out along with their ldemit;éatds.

5 Thls issues with the Approval of Competent Authority.

(Dr. Shobhit Jain)
Lo _ ~ Executive Director
Lo o Tel: 01123237433

~ AllHoDs Sy : |
All Officers/Staff, FSSAI-HQ
Director, Regional Officers of FSSAl/Laboratories
TTO-to upload on FSSAI's website

,m‘ mmz mwmrr m.‘g;; &

Scanned with CamScanner



No. 3(81)/GA Division/FSSAI-2020
Ministry of Health and Family Welfare

| S S al 7 Food Safety and Standards Authority of India
foentonih : (General Administration Division)
FDA Bhavan, Kotla Road,
New Delhi-110 002

Dated, the 27" March, 2020

ORDER

Subi- Functioning of essential services in FSSAI in view of preventive measures to contain
the spread of COVID-19.

In pursuant of Department of Personnel and Training’s OMs No. 11013/9/2014-Estt (A-I1I)

~dated 22.03.2020 & DO No. 11013/9/2014-Estt (A-III) dated 26.03.2020 wherein some of the
offices i.e, Pay & Accounts Offices, Financial Advisers have been exempted from the lockdown,
the undersigned is directed to say that the following staff of M/s BVG India Limited, engaged for
providing housckeeping services, are required to render their services in FSSAI-HQ to maintain

~ hygiene condition utmost at the work place/office during the spread of COVID-19 so that other

~ essential services like Financial concurrence, Payment and Disbursement of salary will not
“hamper and the same operate smoothly:-

S. No. Name of Officer/Official Designation

sl Sh. Bijender Singh Supervisor
2 Sh. Akash Housekeeping Staff
3¢ Sh. Amit Kishan Housekeeping Staff
4, Sh. Naresh Housekeeping Staff
i Sh. Vijay Housekeeping Staff
0. Sh. Amit Housekeeping Staff
Ti Sh. Raghubeer Mali
8. Sh. Pradeep Housekeeping Staff
9. | Sh. Sanjay Housekeeping Staff

The staff/officials should carry a copy of this print-out along with their Identity Cards.

2 | 'This issues with the Approval of Competent Authority.

(Dr. Shobhit Jain)
Executive Director
Tel;~,(')1.lv-23237433
. YRR 91/ Dr. SHOBHIT JAIN
S All omcers/SMff, FSSAI-HQ ; Food Slhtyt:: ”&Tmmy of India

 AllHoDs

f

Director, Regional Officers of FsgAl{Laborgtories 7 e it o )
CITO-to upload on FSSAT’s website | & Gyt ke won .
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